
RAJASTHAN HIGH COURT. JODHPUR

ORDER

NO. CON F/HCJ/COM MITTEBS/2 AzY 09 . Date z 17.03.2023

In panial modification of previous order No.CONF/HCJICOMMITTEES/
2022124 dated 23.11.2022, the Hon'ble Administrative Cornrnittee is re-constituted as

under :-

OF COMIVIITTEE

Hsnble the Acting Chief Justice Mr. Manindra Mohan
Shrivastava
Hou'ble Mr. Justice Vijay Bishnoi
Hontble Mr. JusticeArun Bhansali
Hon'ble Mr" Justice Pankaj Bhandari
Hon'ble Mr. Justice Ashok Kumar Gaur

N o. PA/RG/COMMITTEES/2023/1I 23

BYORDDR

Ct,'e. e* W<.-tl^ St,,-v*E,'
REGISTRAR GENERAL

,. l)lrrr)
f)ate: 17.03,2A23

Copy fbrwarded through e-mail to the following for inforrnation :-

l. Registrar-cum-Principal Secretary/ PS. to Hon'ble the Acting Chief Justice
Mr. Manindra Mohan Shrivasta,va

2. P.S. to Hon'ble Mr. Justice Vijay Bishnoi
3. P.S. to Hon'ble Mr. Justice Arun Bhansali
4, P.S. to l{on'ble Mr, Justice Pankaj Bhandari
5. PS. to Flon'ble Mr. Justice Ashok Kumar Gaur

CU-'^**' t4Ag/Y1^'$n^t*4"
REGISTRAR GENERAL

Copy also forwarded to the following for information and necessary action :- 1r }9Jtr9

1. Registrar (Adrnn.)/ (Vigilance)/ (Class.)/ (Rules)/ (Writs)/ (Exam.)/(Judl.)/ O.S.D.
. (F&Iy Registrar-cum-C.P.C., Rajasthan High Court, Jodhpur/ Bench, Jaipur.
2. Registrar (Adrnn.), Rajasthan High Court Bench, Jaipur with the request that it

may be circulated amongst the Hon'ble Judges through Private Secretaries and the
officers at Jaipur Bench- '

3. Registrar -cum- Principal Secretary to Hon'ble the Chiel'Justice, Rajasthan High
Court.

4. Concerned Joint Registrars, Ra.iasthan High Court, Jodhpur/ Jaipur Bench, Jaipur.
5. All Dy. Registrars, Rajasthan High Court, Jodhpur/ Jaipur Bench, Jaipur.
6. AllAssistant Registrars ofAdministrative Sections, Rajasthan High Court,

Jodhpur/ Bench Jaipur.
7. Senior Librarian, Rajasthan Fligh Court, Jodhpur/ Jaipur Bench, Jaipur.
8. All A.O.Js. of Administrative Sections/ A.A.Os., Rajasthan tligh Court, Jodhpur/

Jaipur Bench, Jaipur.
9. All concerned.

U,- l--^ e*l
REGISTRAR
rr\'r )trr1

c.-1.,1^ St.,,.^-1.
GENERAL.

AND PUIIPOSES

) To act for the Court in its
business i4 respect of the

enumeraled in sub-rule :(a) and
of Rule 17 of the Rajasthan High

lourt Rules, 1952 and other matters to
e decided by the Hon'ble Chief Justice,

) 'Ib consider the matter ofl transfers
of all the Judicial Offrcers.
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